185 Written Amswers

Impact of lowering of eustems on
industries

4969. SHRI SHANKAR DAYAL
SINGH :
SHRI CHIMANBHAI MEHTA :

Will the PRIME MINISTER be pleased
to state :

(a) which are the industries that have
suffered closure or cut in production due
to lowering of customs on wide fronts
and establishment of industries by
foreign companies;

(b) whether the ceuntry is coming out
of recessionary period; and

(c) what is the expected buoyancy in
industrial sector in small, medium and
big scale industries in the year 1994-95 2

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRIMATI
KRISHNA SAHI) (a) The lowering
of custom duty on wide fronts iz aimed
at making imports cheaper and subject
domestic producers to greater  competi-
tion leading to upgradation of technology.
It is conceivable that the process of tax
reforms can cause temporary inconveni-
ence to certain sections of the industry
Attracting foreign investment is similarly
aimed at supplementing domesiic invest-
ment and the upgradation of technology.

(b) The overall industrial production
has been showing a rising trend in
1993-94. Industrial production recorded
a growth of 67% in December, 1993
compared to December, 1992. The over-
all rate of growth of the industrial pro-
duction during the first nine months
of the current year was 2.4%.

(¢) On the basis of the targets fixed
for the Eighth Five Year Plan, 1992-97
in respect of the small scale sector, the
production in this sector is expected to
grow by about 9% in 1994-95. However,
no firm estimate has been made of the
likely growth of production for the
industrial sector as a whole for the
year 1994-95,
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to Questions 186

Marufacture of items reserved for SSI
uni‘s

4970. SHRI O. P. KOHLI : Will the

PRIME MINISTER be pleased lo state :

(a) whether some companies are manu-
facturing items, which are exclusively
reserved in the small scale sector, much
in excess of their licensing capacity;

(b) if so, the details cf such compa-
nies and the .tems they are manufactur-

ing, giving their installed capacity and
their production in respect of the last
three vears;

(¢) whether any protest was made

to
was

by the small scale industry in regard
the above and if so, what action
taken by Government thereon ?

(d) for how long have these manufac-

* turers been violating ther licensing con-

ditions and what action was tiken against
them bv Governmeni; and

(e) whether these companies are still
violating their licensing conditions and if
so, the reascas for Government not being
able to check the same ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI M.
ARUNACHAIAM) (3)Y Yes, Sir.

(b) to (e) Informuton is being collect-
ed and will be laid on the Table cf the
House.
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